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Study Team fo examine working of
Youth Hostels

2439. SHRIMAT] PARVATI DEVI:
Will the Minister of TOURISM AND
CIVIL AVIATION he pleased to
state;

(a) whether Governmient huve con-
stituted a study team to examine the
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working of the Youth Hostels and to
suggest measures to improve their
functioning,

(b) if so, the composition of the
committee, and

(¢) the terms of reference of the
commttee?

THE WMINISTER OF TOURISM
AND CIVIL AVIATION (SHRI
PURUSHOTTAM KAUSHIK) (a)
Yes, Sir

(b) The composition of the Team
18 as follows

1 Shn Kuhan Patoak Chairman
2 Shn Sharad Yadav, M P Member
3 D{E‘puty. DxrectorA General

(Supp yAce

dation) Depattment of

Toursm Member
4 State Director of Tourism/

Youth Servic s Member
5 Director Manager Govt of

India Tourst Office con

cerned Member
G Deputy Divisional Manager,

India Tournism Develcp

ment Corporation Member
7 Director  (Supplementary

Accommod tion) Depart

ment of Teursn Member

Secretary

(c) The terms of reference of the
Team aie as follows

(1) To 1inspec Youth Hostels/
Tourist Bungalows  Trevelles
Lodges which are functioning at
present

(i) To identify the defects/
shortcomings m working of these
establishments and the reasons for
low occupancy rates

() To suggest remedial mea-
sures where required and the steps
to be taken to increase the occu-
pancy tate and to make the estab-
lLishments economically viable, and
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(iv) To make uny other recom-
mendations with a view to enabling
these various units of supplemen-
tary accommodation to achieve their
objectives fully

Trade Agreement between India and
Mongolia

2440 SHRIMATI PARVATI DEVI
Will the Minister of COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION be pleased to state

(a) whether 1t 1s a fact that a trade
agreement had recently been signed
between India and Mongolia and

(b) 1f so the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
AND CIVIL SUPPLTES AND CO-
OPERATION (SHRI ARIF BEG)
(a) Yes Sir

(b) Among the important provi-
sions of the new Trade Agreement
which came mnto foice on 14th Feb-
ruary 1978 ware the following —

(1) The twgo Governments shall
accord each other most-fivorirea
nation treatment in all matters
relating to trade between the two
countries

(11) All payments between the
two countries shall be effected 1in
freely convertible currency

(m) The Agreement will be vl
for a period of five years with pro-
vision of automatic extension bv
one year at a time unless either
Government has given a notice 1n
wrniting three months before the
expiry of the said period of its in-
tention to terminate the Agree-
ment

(iv) There will be mutual con-
sultations between the two Gov-
ernments ag and when necessary
for facilitating the implementation
of the Agreement





